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DEI'SITT N AllD RELILSE OF HMLMBERS

The following message address~d to Hen*ble Spealker, Delhi
vidhan Sabha was rcceived from Devuty Commissioner of Police, New
Delhi Distt., New Delhi on 1r ,03,2000 :-

"I have the honour to inform y:u that Ms. Anjali Rai, Ms.
¥iran walia, Ms. Kiran Chaudhary and Ms. MHeera Bhardwaj, Hon'ble
" Members of Legislative Assembly, Delhi alongwiththelr supporters
were detailed U/S £% of Delhi Police Act, 1978 for disobeying the
lawful directions of Police at Ist Barricade on Parliament Street,
New Delhi at 12.20 P.!11, on 14,3,2000.

They were relecased alongwith thelr suprorters at 12,30 P.M,
from the same place on the same day 1.e, 14.3,.2000.
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